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'COmpullory arbitratioD ia provided io the 
Scbeme, provision exi ... for ref ..... ia. tbe 
matter to a Board or a Arbitration to be 
appointed by tbe MiDil'ry of Education. ID 
otber cases. tbe Board of Governon is to 
take aClioD accordinl to itl own jud.emcnt. 

(c) AccordiDI to tbe Constitution of tbe 
Council, Dot more tban 7 members OD tbe 
staff side are to be nominated by tbe 
Recognised As.ociations as per tbe following 
diltribution : 

i) Teachers Association ••• 4 

ii) Non-teachiDg Staff 
ASlociatioD ... 2 

iii) Headquarters Staff 
AssociatioD ... ) 

Priority to Roads in Sel'eotb PI •• 

558. SHRI p. KOLANDAIVELU 
Will tbo Minister of SHIPPING AND 
TRANSPOR T be pleased to .tare : 

<a> wbether GoverDment are aware that 
roads are very importaDt for a nation for 
development in all it •• pberea ; 

(b) if so, whether top priority i. giveD 
to roads in tbe Sevents Plan ; and 

(c) if 10, tbe total allocation for roadl 
durio. tbe Sevcnth Plan; 

(d) if not, tbe reason, for not living 
tbe top priority to roads ? 

THE MINISTER OF STATE OF THB 
MINISTRY OF SHIPPING AND TRANS-
PORT (SHRI Z.R. ANSARI) : (a) aDd (b) 
The importaDce of roads al a part of tbe 
total transportation system in the country 
i. well recolnised. 

(c) and (d) Tbc lector-wile allocation. 
will be finalised after tbe draft 7tb Plan bas 
been approved by tbe NatioDaI Development 
COUGciJ. 

Irric_tion Project, to ba.e Drlnklaa 
Water Supply Com.,...t 

559. SHRI YASHWANTRAO GADAKH 
PATIL : Will tbe MiDilrer of JRRJOA TlON 
AND POWER be plealed to ttate : 

Ca> whetber GovernmcDt have .decidetl 
tbat aU irri.atioD project, Ibould bave • 
driakiDI water ,upply componeDt ror tbe 
benefi t of rural populatioD ; and 

(b) if so, tbe detail. tbereof ? 

THE MINISTER OF IRRIGATION 
AND POWeR (sqRI B. SHANKARA· 
NAND) : (a) No luch decisioD hal beeD 
rakeo by the GovernmeDt. 

Cb) Doe. not arise. 

Koraput-Rayallda Ran LiDe 

560. SHRI Y ASHWANTRAO OADAKH 
PA1IL: 
SHRI K. PRADHANI : 
PROF. RAMltRISHNA MORE: 

Will the Mioi.ter or RAILWAYS be pleased 
to state: 

ca) whetber it is " fact that coDstructiou 
or 165 kilometre 10Dg rail line betweclI 
Kora put and Rayaaada hal beeD delayed 

(b) if 10, tbe realon. therefor; and 

(c) when it i. likely to b&" completed 

THE MINISTER OF STATB IN THB 
MINISTRY OF RAILWAYS (SHRf 
M ~DHAVRAO SCINDIA) : (a) aDd (b) 
Yes, Sir. Tbe work i, beinl pro,reased 
accordinl to availability or funds. wbicb are 
inadequate. 

Cc) Th. completion of the liDe will 
depend upon availability of resources in tbe 
cornia, years. 

Crlpplet PopulatioD 

561. SHRI YASHWANTRAO GADAKH 
PATIL z 
PROF. RAMKRISHNA MORE : 

WiD tbe Minister of HEALTH AND 
FAMILY WELFARE be pleased to staCe : 

Ca) whether it il a fact rbat Iodia top. 
ia cripples' population in the World; 

(b) if 10, detail. tbereof; and 

(C) "bat .opl! an betlll .akea to-pre-
.. at people becomiDi cripple ., 
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THB MINISTBR OF IRIUOATION AND 
POWER (SHRI B. SHANKARANAND): 
<a> aDd (b) No statistics are available 
to iDdicate tbat population of tbe crippled 
iD India il tbe biabest in the world, Acecrd-
iD, to the World Health OrawnilatioD 
(WHO), lOy' of tbc population in aoy 
country iD Soutb East Alia suffers rrom ooe 
t,pc of di .. blJity or otber. 

(c) Government is rUDDin. leveral 
•• tional pro,ramme. whicb, intrr alia, aim 
at preventiDa di,ablhties caused by polio .. 
myelitis, birth·problems. blindness, leprolY 
eac. Rebabllllalion lervices are allo provided 
tbroulb severa) in.titutions. 

Teeata B ...... ge Canal Project 

S62. SHRI PRIY A llANJ AN DAS 
MUNSI: Will tbe MiDister of IRRIGATION 
AND POWER be pleated to .tate : 

(a) the total pJan outlay for Teest. 
Barra,1 CaDal Project in West BeDlal durinl 
Sixth Plan period and bow tbat bal been 
.pent; 

(b) the tarlOt date for the completion 
or tbe work and the latest prolresl; 

(c) wbether any luch proposal for In-
clulioo in tbe Seventh Plan came from West 
Bcapl Government to bis Ministry; and 

(d) . if 10, tbe detail. thereof? 

THE MINISTER OF IRRIGATION 
AND POWER (SHRI B. SHANKARA· 
NAND) : <a) Against the Plan outlay of Rs. 
104.10 crore. for tbe Tecata Barrale Project. 
tbe expenditure incurred during tbe VI Plao 
period i. RI, 124.96 crore., 

(b) The State Government has indicated 
a tarlet of 1990 for the completion of the 
first sub'ltale of S,... J of the Teesta 
Barrage Project. An expenditure of Ra. 
J ?8.44 crora bas been incurred upto end of 
VI Plao aaliDlt tbe lateat ostimated COlt of 
RI. 400 cloren for thll lub·stsle of tbe 
Project. 

(c) and (d) Tbe Workiaa Group of the 
planom. Commis.ion haa recommended that 
tbe entire .pill·over amoUDt of RI. 221.~6 
crore. be provided for in the VII Plao 
period. The detaUI of tb. State'. VII Plall 
are Ylt to be finaltsed b, abe Stlte. 

Procurem_t of WagoDI 

563. SURr SATYAGOPAL MISRA: 
Will the Mini.ter of RAILWAYS be plealed 
to state t 

(a) tbe total number of waloOS oecel-
lary for tbe Railways at present; 

!b) the propo.al of bis Ministry to 
procure tbe walons durin, the Seventh Plan; 

(c) whether it is a fact tbat tbe trans-
portation of arti~les/carlo has beeD affected 
due to shortage of wagons in tbe railwa,s ; 

(d) the detail. thereof; and 

(e) tbe proposals of his Ministry to 
meet this problem ? 

THE MINISTER OF STATE IN THS 
MINISTRY OF RAILWAYS (SHRf 
MADHAVRAO SCINDIA): (a), (c) to (C, 
The taraet (or revenue carninl freiaht traffic 
to be carried by tbe Raalways during 198'·86 
bas been fixed at 250 million tooDe.. Despite 
the sbortale of walons, etc., Due to fiDan-
cial cooltraiots, the Railways are tryiDI to 
achie.e tbe tar.et. 

(b) The Seventh PlaD proposal. have 
yet not been finali.ed. 

Freight COilcessioD to Public Sector 
(Jndert_klngl 

S64. SHRf INDARJIT GUPTA : Will 
the Minister of RA IL WAYS be pleased to 
state : 

<a> whether be had made a lu.aestiOD 
in Calcutta lometime ia tbe mODth of JUDe 
this yelr thar the Public Sector Uoder-
takiDal usin. railway. for the movement 
of loods and raw matlrj.ls can buy their 
owo walons aud the railways will live 
'relit concusionl; and 

(b) if 10, the details of lbe propolect 
ICheme aDd relPonse of tbe Public Seolor 
UDdertakiDl1 thereto ? 

THE MINISTER. OF STATE IN THE 
MINISTRY Of RAILWAYS (SHRI 
MADHAVllAO SCINDIA) : (a) and (b) 
Miai_ter of State (or aail"ay8 had lodica-
led lblt if tbe Public Sector unitl could 




